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(¢) it so, the reasons why the
Zonal managers of Easterm Region
are not implementing this for their
canteen staff; and

(d) whether Government have issued
any orders to the Zonal managers of
Eastern Region for immediate absorp-
tion of those staff as permanent?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI R. V. SWAMINATHAN): (a)

No, Sir, The Canteen Staff of the
departmental Canteens are regular
employees.

(b) to (d) The notification issued
by the Centra] Government on 11th
December, 1979 notified the Govern-
ment’s decision to treat, with effect
from the first day of October, 1979,
all posts in the Canteen and tifin
rooms run departmentally by the
Government of India as posts in con-
nection with the affairs of the Union.
It provided that the existing and
future incumbents of such posts
would qualify as holders of civil posts
under the Central Government. It
did not declare that all canteen em-
ployees would be permanent, In any
case the said notification does not
apply to posts in the Canteen and tif-
fin rooms of the Food Corporation of
India as such canteens are not run
departmentally by the Government of
India.
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Bhupinder

Smgh Naga, Group of
Colonies, Delhi

1667. SHRI PIUS TIRKEY: Will
the Minister of WORKS AND HOUS-
ING be pleased to state:

(a) the names of colonies which
constitute Major Bhupinder Singh
Nagar Group of colonies in West Zone
Area of Delhi;

(b) whether these colonies have
been approveq by the Delhi Munlci-
pal Corporation;

(c) whether lay out of these colo-
nies has been approvedq by the con-
cerned authorities; and if not, the time
by which it would be approved; and

(d) whether sale deeds in respect
of plots in these colonies are being
registered; anq if not, the reasons
therefor?

THE MINISTER OF WORKS AND
HOUSING (SHRI P. C. SETHI): (a)
Major Bhupinder Singh Colony con-
sists of Old Shahpura, New Shah-
pura, Prithvi Park, Krishna Nagar, -
Guru Nanak and Sant Garh,

(b) Yes, Sir.

(¢c) The Municipal Corporation of
Delhi has reported that the regulari-
sation Plan of the colony known as
Major Bhupinder Singh Nagar has
been approved by its Standing Com-
mijttee.

(d) The transfer of land in un-
authorised colonies, as in the case of
other areas in Delhi, is subject to
the provisions of Delhi Lands (Res-
triction on Transfer) Act, 1972, which
prohibits transfer of land which has
been acquired or is proposed to be
acquired for the implementation of





